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#vcr possession would be  deleted 
en receipt of authentic proof of the 
fliate of taking ov-i possession by the 
assessees from the Delhi Development 
Authority.

Recovery of Arms and Am muai- 

tion in Gauhati

2560.  SHRI  GHINTAMANI 

JENA ;  Will  Mie  Minister  of 

HOME  AFFAIRS  be  pleased  to 

State:

(a) whetlacr Government’s atten-

tion is drawn to the Hindustan Times 

dated 7th y\urrust, iqSi that prjlicy 

have recovered  i sizeiljle quantity 

of arm̂ and ain"n'mition in Gauhati 

(Assam);

(b) whether it is also a fact that 

some persons were  arrested in tliis 

regard; and

(c) if S'), th'i d̂t̂ils thereof ?

THE MINISTER OF  STATE 

IN THE MINISTRY OF  HOME 

AFFAIRS  (SHRI  YOGENDRA 

M\!̂ vY\N[.\) : ra) Yes, Sir.

(b)  and  (c). According 'o  thf: 

Government of Assam, Sul)-Inspector 

of Policc inchari;:; of Tulsibari out 

Post  while  rcturjiing  home  was 

scri()U>!v injure:! on Jiilv  i')8r

wlien some rniscccan s fired at  him 

pistol ?;hr)ts. A case has be ;n registered 

in this connection and iwo persons 

Jaave  I)e(;n  arrcs'̂ed.  Du’-ing 

‘?earch  of  one  of  llie  anesred 

person’s liouse, a sîca!)!e (■[uintity 

of exolosive and exolosive substance 

including 'ime boml? and mat(‘rials 

for preparation of explosive devices 

were recovered. The case is  under 

investigation.

Ban on Hindi Book ‘Kal Vijay’

2561.  PROF. NARAIN GHAND 
PARASHAR ; Will ihe Minister of 
HOME AFFAIRS be pleased to 
st»te:

(a)  whether  Government  have 
received the demand of the National

Convention of Buddhists held in 
April 1981 at New Delhi for imposing 
a ban on the publication and sale 
of the Hindi Book ‘Kal V|jay‘ written 
by Lakshmi Narayan M’shra,  for 
carrying derog?tory material about 
Bhagwan Budha;

(b) if so, the action taken by 
Government so far; and

(c) if not, die action proposed to 
be taken by Government and the 
time by which it would be taken ?

THE MINISTER OF  STATE 
IN The MINISTRY OF HOME 
AFFAIRS  (SHRI  YOGENDRA 
MAICWANA): (a) Yes, Sir,

(b)  and (c). Under section 95 Cr. 
P.G. powers of proscription of publi-
cations which, with deliberate and 
malicious intention of outraging the 
religious feelings of  any class of 
citizens of India, insult or attempt 
to insult the religion or the religious 
b liefs of that class vest in the State 
Government. The matter had there-
fore, been brought to the notice of 
the Gavernment ol Uttar Pradesh 
for appropriate action.

Grant  of  Pension  to  Indian 

National  Arm  Persons

25G2. SHRI A. NEEÎ LOHI- 
TILVDASAM NADAR : Will the 
Minister of DEFENCE be pleased 
to state :

(a) the total number of appli-
cations from the Indian National 
Army persons received from 1972 
till now for grant of pension;

(b) the number for which pension 
has been granted and not granted;

(c)  the details thereof in which no 
action has been taken so far; and

(d)  the details thereof calendar 
year-wise ?




